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Central Guidelines on Land 
Reforms 

2255. PROF. MADHU DAN-
DAVATE: Will the Minister of 
RURAL DEVELOPMENT be 
pleased to state : 

(a) whether the Central Govern-
ment propo e to pr pare ·the Central 
guidelines for the land reforms to 
be introduced by various State 
Governments; and 

(b) whether the land reforms 
laws would be included in the 
Ninth Schedule to protect them from 
unnecessary litigations ? 

1 HE MINISTER OF STATE IN 
THB MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRT BALESHWAR 
RAM) : (a) Central guidelines for 
the implementation of revised land 
ceiling laws already exist. 

(b) All 1 he principal land ceiling 
laws are already included in the 
Ninth Schedule. Some State 
Governments have suggested inclu-
sion of some new amending laws 
whieh are likely to face challenges in 
courts. A d~cision wiIJ be taken 
after the legal and other a peets have 
been examined, 

Procurement Price of W-S 
Grade of Raw Jute 

2256. HRI AJIT KUMAR 
SAHA: Will the Minister of 
AGRICULTURE be pleased to 
tate: 

(a) whether Government of West 
Bengal have sugge ted that the 

price of W-5 grade of raw jute be 
pegged at Rs. 275 per quintal for the 
next season against the current p I ice 
fRs, 175 per quint"~l ; and 

(b) if so, the reaction of Govern-
meo t thereto ? 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMI-
NA 1 HAN). (a) and (b), The 
statutory minimum upport price of 
W-'S grade of raw jute jn Assam 
was announced by the Government 
in July, 1982, for the 1982-83 
seabon. 

For the next year, the Agricultural 
Prices Commission will submit its 
report on raw jute in due course 
and the view of West Bengal Govern-
ment will be considered by the Agri-
cultural Pl ice Commission as us ual. 
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